
Annexure – 9

(Amount in₹)

Date of 
receipt

Amount claimed
Amount of claim 

admitted
Nature of 

claim
Amount covered by 

security interest

Amount 
covered by 
guarantee

Whether 
related 
party?

1

Ministry of 
Food 
Processing 
Industries 
through 
Shri Prodip 
Kumar 
Mondal

(GOI)Gove
rnment of 
India

23.01.2020              75,94,85,000.00          75,94,85,000.00  -  -  -  -  -  -                        -    -  - 

2
Par Techno 
Heat Pvt. 
Ltd.

CIN: 
U27109GJ
1995PTC0
25103

08.03.2019                   84,77,761.00               48,60,590.00  -  -  -  -  -  -      36,17,171.00  -  - 

             76,79,62,761.00          76,43,45,590.00      36,17,171.00 

Name of the corporate debtor: International Mega Food Park Limited; Date of commencement of CIRP: 28-02-2019; List of creditors as on: 16-05-2026

List of other creditors (Other than financial creditors and operational creditors)

S.No
Amount of 
claim not 
admitted

Amount 
of claim 
under 

verificat
ion

Remarks, 
if any

Name of 
creditor

Identificat
ion No.

Details of claim received Details of claim admitted
Amount of   
continge nt 

claim

Amount of any 
mutual dues, that 

may be set- off


